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The Soviet Organisation will render 
all technical assistance in the esta
blishment of the factory on the basis 
o f  the agreement dated the 12th 
February, 1960 between the Govern
ments of India and the USSR.

Glass Industry

603. Shri Himatsingka: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any representations by 
the Glass Industry have been received 
regarding the difficulties experienced 
following the ban on import of Soda 
Ash for glass manufacture; and

(b) if so, the details thereof?

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Ranungo): (a) and (b). The 
Bengal and Orissa Glass Manufactur
ers’ Associations have represented 
that the supply of imported Soda Ash 
should be continued because the indi
genous manufacturers are not in a 
position to meet the requirements of 
the glass industry. Government have 
looked into the matter and are satis
fied that adequate supply of Soda 
Ash to meet the full requirements of 
the industry would be available from 
indigenous production, allowing for 
the use of imported soda ash only 
by sheet glass factories for the next 
six months.

Heavy Industries

604. Shri Krishna Deo Tripathi: 
W ill the Minister of Steel and Heavy
Industries be pleased to state:

(a) the State-wise break-up of 
heavy industries installed under first 
and Second Five Year Pfen together 
with persons employed therein;

(b) State-wise break-up of heavy 
industries installed so far under the 
Third Five Year Plan together with 
persons employed therein; and

(c) State wise break-up of proposed 
heavy industries under the Third Five 
Year Plan during its remaining per

iod together with probable number of 
persons to be employed therein?

The Minister of Steel and Heavy 
Industries (Shri C. Subramaniam):
(a) to (c). The information is being 
collected and will be laid on the Table 
of the House as soon as possible.

$o fsro JTtftn:

^  f% : •

( ^ )  WT Ipf I  fo  %
<mr
*T ^  fi'Tfr'T fipT PTlf'Tff sptf %T TPTI^ 
3TRT | ;

(<f) |r, =fr of? tc =f7r

SIT*) : (q :) 3fr, ?f i

(1 ) srr^r-«T7 q t  fanrr •stt 
r p  | 1

Delimitation of Constituencies

f  Shri Bishwanath Roy: 
j Shri Sonavane:

606.  ̂ Shri R. S. Tiwary:
| Shri Bibhuti Mishra;
I Shri Basappa:

Will the Minister of Law be pleas
ed to state whether on the basis of 
the census of 1961, the delimitation 
of the constituencies of the Lok Sabha 
and the State Assemblies would begin 
this year?

The Deputy Minister of Law in the 
Ministry of Law (Shri Bibhudhendra 
Mishra): In accordance with section 3 
of the Delimitation Commission Act,
1962, a Delimitation Commission has 
been set up and it has already com
menced its work under the Act.




